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G.S.R. 468.—In exercise of the powers conferréd
y sub-sections (1) and (2) of Section 23 read with
sub-sec'ions (1) and (2) of Section 8 of the All
1adia Council for Technical Education Act, 1987
52 of 1987), the All India Council for Technical
cducation hereby makes the following regulations,
ramely :—

1. Short title and commencement.—(1) These
regulations may be called the All India Council for
Technical Education (Financial Adviser and Group
A\’ Technical posts) Recruitment Regulations, 1995.

(2) Thev shall come into force on the date of
"heir publication in the Official Gazette.

2. Definition.—In these rules “Council” means
the All India Council for Technical Education.

3. Number, classification and scale of pay.—The
amber of ‘he said posts, their classification and
Lhe scale of pay attached to them shall be as speci-
ed in columns 2 to 4 of the Scheduled annexed to
tesc regulations.

<528 AICTE|95—2
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NOTIFICATION 4. Method of rccruitment and other matters.—
) ' e ' i t id s's, ag
New Delhi, the 12th October, 1995 } The method of recruitment to the said pos’s, age

limit, qualifications and o‘her matters relating thereto
shall be as specified in columns 5 to 14 of the said
Rchedule.

5. Disqualification.—No person,—

(a) who has entered inte or contracted a mar-
riage with a person having a spouse living,
or

(b) who, having a spouse living, has entered
into or contracted a marriage with any
person,

shall be eligible for appointment to the sald posts :

Provided that the Council may, if satisfied that
such marriage is permissible under the personal Jaw
applicable to such person and the other party to the
marriage and that there are other grounds for so
doing exempt ny person from the operation of these
regulations.

6. Power to relax.—Where the Council is of
opinion that it is necessary or expedient so to do, it
may, by order for reasons to be recorded in writing
and in consultation with the Executive Committee,
relax any of the provisions of these regulations with
respect to any class or category of persons.



T T

7. Saving.—Nothing in these regulations  shall
affect reservations, relaxation of age limit and other .
concessions required to be provided for thc Sche-

duled Castes, the Scheduled Tribes, Ex-servicemen

and o‘her categories of persons
the orders issued by the Council
in this regard.

in accordar
from time o

SCHEDULE .
S. Name of posts Number of posts Classitication Szale of pay Whether sek .
No. ~ DOst Or nog-se'ast
post
- -
—_—
1. Financial Adviser *1 (1995) “Group ‘A’ Gazetred Non- §900-200-6700.

*Subject to variation dependent on work load. Ministerial.

Maximum age limit for
direct recruits

Whethar benefit of added
year of service admissible
under rule 30 of ths Cea-
tral Civil Services (Pen-
sion) Rulee, 1972

for dirext recr

Educational and o:hor
qualifications prescribad

Notapplicat'~

Period of probati
any

Whether age and cdu:a-
tionnl qualifications pres-
cribed for direct recruits
will apaly in tha case of

uits

promotees
-_ _—
6 7 8 9 — _ 1n
— ————— T ———
Not applicable Not applicable Not applicable

Not applicabla Not apolicabls

T R—
Method of recruitment whether In case of recruitment by promotion; Composition of Selectinn Committes Circumsiaaces
by direct recruitment or by depatation/transfer grades from which which Unioa Pul
promotion or by deputation/ promotion/deputation, transer to pe li: Serviee C
transfer and percentage of made mission is (o
vacancies to be filled by various

methods

11 12

Transfer on deputation

Persons belonging to the All India
Services of organised Group ‘A’
Centra} Services holding analogous

By transfer on deputation.

“Consulted in mak,
ing recruitmeat

14

Coastitution of Szlection Comyine
will be as follows -
Chairman of Council—Ch

<2$

Not applicable.
I.

airman }
posts on regular Pasis or with 8 2. Vice Chairman of the Council—
years regular service in grade of Member
Rs. 3700—5002-or equivalent includ- 3. Education Secretry)** _Member
ing service, if any, in the non-func- 4, Expenditure Seeretary)te__ i
tional selection grade of Rs. 4500 — Member
5700 and with experience of handling  $-.6. Two members of Exccutive ¢
Financial matters includiag prepara- Committee (*)—Member }
tion of Annual Budget, Accounte, 7-8. Two Expertst—\Member \
ete. 9. Member Secretry of the Coun.
cil—Memher
Note : The period of deputa-  Agz : not exceeding 55 vrs as on the “*Or his nomince not below the rank
tion including period if any last date for receipt of applications. of Additional Secietary, Govern- :
spent in other ex-cadre post ment of India.
held immediately preceding (*) From AmMongst the members vide
this appointment shall not clause (h) of Sub-section (2) of sec-
ordinarily excced § vears, tion 12 of the Al India Council for
Technical Education Act to be
nominated by tie Chairman.
* To be nominated by the Chairman,
- —_— — “\_\\_—..
1 2 3 4 5
—
2. Adviser-1 *4 (1995) Group ‘A’ Gazetted Nog- 5900-200-6700

*Suhje:t to variation dependent on work load. Ministerial,

Not applicable.
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6 7 8 9 10
— _
Not applicable Not applicable Not applicable Not applicable Not applicable
11 12 13 14

Transfer on deputation or contract
Persons in regular service from Uni-
versities;Institutions of higher edu--
cation, Central/State Governments,
Autonomous Bodies, and Public
Sector Undertakings holding posts
in analogous grades or with two
years s2rvice in the grade of Rs.
5100-7300/4500-7300/5100-6300/
5100-5700/4500-5700 or equivalent
and prossessing the following quali-
fications and expzrience :—
1. Qualification—
Master's Degree in any of the subjects
of S:icnc:/Math:matics/Co-npatcr
- application/Managemcnt including
Commerce and Economics/Phat-
macy/Applied Arts/Enineering and
Technology/Architecture and Towa
Planning, and
2. Experience—
10 years' experience in teaching/re-
search, educational planning/Ad-
ministration, training etc. in Central/
State Governments, universities/
other institutions of higher educa-
tioas, autonomous bodies, and Pub-
lic Sector Undertakings.

By transfer on deputation/con-
tract threugh open advertise-
ment and inviting nomina-
tions (Tenure of deputation/
contract shall be three years

~ata time).

Preference will be given to the persons
. with doctoral degree and/or pub-
! lished research work with evidence
of writing the technical reports.

Note 1 : Persons from Private Sector
fulfilling the above qualifica-
tions and experience will also
be considered for appointmen
on contractual basis.

Note 2 : Persons not in regular service
but holding tenurial and con-
tractual positions in  educa-

tional/research  Institutions
and  possessing the above
qualifications and experience
will also be considered  for
appointment on contractual

basis.

Aze : Not exceeding 535 years as on
the last date for receipt of ap-

plications.

Note 1 The competent authority may
on each ozcasion of advertise-
ment, decide the particular
qualifications neaded for  the

1.

Chairman of the Council—Chair- Not applizable

man.

Viecs Chairmaa of the Council—

Mcmber

Education Secretary**—Member

ber

Expenditure Secretary®*—Mem-

5-6. Two members of Exceutive Com-
mittee(*)—Member
7-8. Two Expertst—Member
9. Member
cil—Member
**Or his nominee not below the rank
of Additianal Sccretary, Goveramant

of Iandia.

Secretary of the Coun-

(*) From amongst the members vidz clause

t

(h) of Sub

-section (2) of section 12 of

the All India Council for Tzchnical

Education

Act to be nominated by

the Chairman.
+ To b2 nominated by th: Chairman.
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3. Advis.ex;;II . *3 (1995) Group ‘A’ Gazetted Non- 5100-150-5700-200-6300 Not applicable
*Subject to variation dependent on work load. Ministerial
6 ) 7 8 9 10

No applicable

Not applicable

vNot applicable

Not applicable Not applicable

11

12

13 14

—;y’transfcr on deputation/
contract through open ad-
vertisement and inviting
pominations (Tenure of
deputation/contract shal be
three yearsata time).

————

Transfer on deputation or contract

Persons in regular service from Uni-
versities/Institutions of higher educa-
tion, Central/State Governments,
Autonomous Bodies, and Public
Sector Undertakings holding posts
in analogous grades or in the grades
of Rs. 5100-5700/4500-5700/4500-
7300 or with six years service in the
grade of Rs. 3700-5700;3700-5000
or equivalentand  possessing the
following qualitications and experi-
ence —

1. Qualification—

Master's Degree in any of the subjects
of Science/Mathematics/Computer
application/Management including
Commerce and Economics/Phar-
macy/Applied Arts/Engineering and
Technology/Architecture and Town
Planning and

. Experience—

(]

1. Chairman of the Council—Chairman Not applicabl
2. Vice Chairman of the Council—
Member
3. Education Secretary**-—Mcmber
4. Expenditure Secretary**—Membter
5-6. Two Members of Exccutive Com-
mittec(*}—Member

7-8. Two Expertst—Member _
9.  Member Secretary of the Coun-
cil—Member
*+ Or his nominec not below the rank
of Additional Secretary, Govern-
ment of lodia.

(*) From amongst the members vide ciause
(h) of Sub-section (2) of section 12
of the All India Council for Techni-
cal Education Act to be nominated
by the Chairman.

t To be nominated by the Chairman.

10 years’ experiencc in teaching/re-

search, educational planning/Admi-
nistration, training etc. in Central/
State GOvernments, universities/
other institutions of higher educa-
tions, autonomous bodies and
Public Sector Undertakings.

Preference will be given to the person
with doctoral degrec and/or pub-
lished research work with evidence
of writing the technical reports.

Note 1 : Persons from Private Sector
fulfilling the above qualifications
and experience will also be consider-
ed for appointment on contractual
basis.

Nota 2 ¢ Persons Dot in reguidr servics
put holding tenurial and contractual
positions in educationaliresearch
1nstitutions and possessing the above
qualifications and experience will
also be considered for appointment
on contractual basis.

Age : not excceding 35 years as on the
last date for receipt of apglications.

Note : The competent authority may
on each occasion of Advertisement,
decide the particular qualifications

needed for thepost. = = 77 o

—
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"4 Dircctor *8(1995) - Group-‘A Gazetted Non- 4500-150-5700 Not applicable
k Ministerial.

"= “~sSyubject to variation dependent on work load.

6 7 8 9 10
. Notapplicable - Not applicabls Not applicable Not applicable Not applicable
: 11 12 13 14
By transfer on deputation/con- Transfer on deputatjon or contract : 1. Chaiyman of the Council—Chairman  Not applicable
-“tract through open advertise- Persons in regular service from Uni- 2. Vice Chajrman of the Council—

versities/Institutions of Ligher edu-
cation, Central/State Governments, 3.
Autonomous Bodies, and Public 4,

ment and inviting nomina-
tions (Tenure of deputation/
contract shall be three years

at a time.) Sector Undertakings holding posts S5-6.
in analogous grades or with four
years scrvice in the grads of Rs. 7-8.

3700—5700/3700--5"0 or equivalent 9.
and possessing the following quali-
- fications and expcrience :—

1. Qualification—

Master's Degree in any of the subjects
of Science/Mathematics/Computer
application/Management including *)
Commerce aod Econgmics;’har-
macy Applicd Arts/Engineering and
Technology/Architecture and Town
Planojng, and

2. Experiencc—
8 years’ experience in teaching/research,
educational  planning/Adminjstra-

tion, training ctc. in Central/State
Governments, universities/other
institutions of higher cduca}tions,
autonomous boedies, aod Public Sec-
tor Undertakings. :

Preference will be given to the persons
with doctoral degree and/or pub-
lished research work with evidence
of writing the technical reports.

Note 1 : Persons from Private Sector
fulfilling the above qualifications and
experience will also be considered
for appointment on contractual basis.

f

Note 2 : Persons not in regular service
but holding tenurial and contractual
positions in educational/rescarch
Institutions and  possessing the
above qualifications and experience
will also be considered for appoint-
ment on contractual basis.

Age @ pot exceeding 50 ycars as on the
last date for receipt of applications.

Note : The competent authority may
on cach occasion of advertisement,
decide the particular qualifications
needed for the post.

Member

Education Secretary**—Member
Expenditurc Secretary* “—Member
Two members of Executive Com-
mitee (*)—Members

Two expertst—Member

Member Secretarv of the Coun-
cil—Member

** Or his nominee not below the rank
of Additional
ment of India.

Secretary, Govern-

From amongst the members vide clause

(h) of Sub-section (2) of scction 12

of the All India Council for Techni-
cal Education Act to be nominated
by the Chairman.

+ To be nominated by the Chairman.

[55



Not applicable

Group ‘A" Gazstted Rs, 1700-125-4950-150-5700

— .
5. Deputy Director *11 (1995
’ -~ Non-Ministerial
+Sybject to variation dependent on workload.
_——""’_—-.___———‘—-_—-

Not applicable

Not app\icab\e Not applicable Not app\icabl: Not applicable

-

12 13 14

i
Transfer on deputation of contract :

By transfer on deputation,’ Persons in regular sagvice from

contract through open adver- Univcrsitics/lnstitutions of highser

tisement and inviting nomina- education, Central/State Governmeats,

tions (Tenutc of deputmion,’ Autonomous Bodics, and Fublic Sector

contract shall be three-years at Undertakings holding posts is

2 time). analogous grad:s on regular basis or
drawing basic Pay of Rs. 3390/~ in the

orade of Rs. 30)0—5000,8000-—4500 or

cquivalent and posscssing the following

qunliﬁcations and experience:

1. Chairma?d of the Council—Chairman Not applicadts
2 Vice Chairman of the Council—dember
3. Nomine? of Education So:iety“——Mcmb:r
4. Nominee of Expenditure Sacretary »v__Member
5.6, Two members of Executive Com:n’.ttc:'-—,\{:mbcr
7-8. Two Expensf——Mcmber
9. Member Secretary of the Council—Membet
**Qr his pominee not below the runk of
Joint Secretary Govaroment of India.
“To be nominated by the Chairman.
» From amongst the members vide clause
(h) of Sub-section (2) of section 12 of
ay of the subjects the All India Councit for Technical
Education ACt 0 b2 nominated by the

1. Qualiﬁcazion:
\aster's Degree ina
of Sciencc[}vlathematics,"Computer
application/Managcmem including Chairman.
Commerce and Economics,’[’harmacy/

Applied Arts/En;inccring and Techno-
1ogy/Architecturc and Towp Planning,

and
‘ }

2. Experience:
6 years' experiencs in tcaching"reseurch,
educational plauning/Administmtion,
training etc. iD Central/State Govern-
ments, universities/other institutions
of higher educations, autonomous bodies,
and Public Sector Undertakings.
preference will bz given to the persons with
doctoral degree and/or published research
work with evidence of writing the
techmical reports.
Note | : Persors from Private Sector
fulfilling the above qualiﬁcations and
experience will also be considered for
appointmcm on contractual basis.
Note 2 © Persons not in regular service
wut holding tenurial and contractual
positions i3 education/research Institutions
possessing the above qual‘.ﬁcations
and experience will also be considered
for appointment on contractual basis.
Age @ Not exceeding 45 years as on the
1ast date for receipt of applications.
Note : The competent authority say on
each occasion of advertisement, decide
the particular qualifications necded for

————

the post.

-



By transfer on dcputation/

- 15 ' 2 6 2_.
[, —_
I
— . 4 S
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0. Ags stant Director *20(1995) Group ‘A’ Gazetted Nen Miniterial  3000-100-3560-125-5000 Not apphcable
*Subject to variation dependent on work load.
H
— 6 7 8 9 T
_ — ' - , e e
- Not applicable Not applicable ot applicable ot applicabl Not appliccbl
11 2 13 4
Transier on deputation or contract Not
Pc¢rsons in regular service from i. Chairm~n of the Council—Chairman apphicable

contract through open adverti-  Universitics/Institutions of higher 2. Vice Chairman of the Council—Member
sement and inviting nominations education, Central/State Governments, 3, Nomince of Education Secretary™*— Membar
(Tenure of deputation/contract  Auteromous Bodics, and Public Scctor 4. Nominee of Expenditure Secretary **—Member
shall be three years ata time). Underiakings holding rosis in 5.4, Two members of Executive Commiltee(*)— NMen:her
analogous grades of with two years 7-3. Two Experts Members
regular scrvice in the gride of Rs. 9. Membev Secretery of the Courncil—Meniber
3000— 4509 or with seven years servige  **Or his nomince not below the rank of
in the grade of Rs. 2200—4000 or Joint Secretary, Government of India.
. cquivalent end possessing the iollow-  $To b2 avminated by the Chairman.

ing qualifications and experience: (*) Fromamongst the members vide clause

1. Qualifications: th) of Sub-scction (2) of scction! 2 of the

Master's Degree in ony of the subjccts Al India Council for Techinical Education

of Science/Mathematics'Computer Act to be nominated by the Chairman.

———

application/Management including
Commerce and Economics/Pharmucy,
Applicd Arts/Engineering end Techno-
logy/Architecture and Town Planning,
and

2. Expertence :

4 years’ experience in teaching/rescarch,
educational planning/Administration,
training cte. in Central/State Govern-
ments universities/other institutions of
higher educations, au‘cnomous bedies
and Public Scctor Urndertakings.
Preference will be given to the persons
with doctoral degree and/or published
rescarch work with cvidence of writing
the technical reports.

Note 1 : Persons from Private Sector
fulfilling the above qualifications and
experience will also be considered for
appointment on contractyal basis.

Note 2 : Per-ons not in regular service but
holding tenurial and contractual posi-
tions in educational/research Institutjons
and possessing the atove qualifications ind
experience willalso be considered for
aprointment on con::actual basis.

Age : Noi exceeding 45 years as on the
last date for receipt of applications.
Note : The competcnt authorily mey on
each occasion of advertisement, decide
the particular qualifications necded Jor the
post.

-~
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[No. F.1/1/B-1/Admn. (S)/94)
J.P. GUPT A, Member Sccy.




